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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
PATNA BENCH

Dater of Order QQ\\\QCD

RA No. 49/96 in
OA No. 374 of 1996. .

Moti Ram Tiwary s/o Sh. Mhabir Ram Tiwary,
r/o vill. Chardi, P.O. Kumharia P.S. Kanke,
Distt. Ranchi
...Applicant.

Vs.
1. Union of India through Secretary '
Govt. of India, Ministry of Communication,
Deptt. of Posts, New Delhi -cum-
Director General, Deptt. of Posts, Dak Bhawan,'
New Delhi.

2. Chief Postmaster General,
Bihar Circle, Patna.

3. Postmaster General,f
South Bihar Region, Ranchi.

4. Director of postal Servicers,
South Bihar Region, Ranchi.

5. Sr. Supdt. of Post Offices,
Ranchi Division, Ranchi.

6. Sub Divisional Inspector (Postal),

North Sub Division, Ranchi. ,
.. .Respondents.

ORDER
(Hon'ble Mr. N.K. Verma, Member (A)

This is a_Reviéw Application in context éffﬁhe
OA No. 374/96 which was digmissedAas totally time Larred
and non maintainable at the admission stage itself.
.'2.‘ - The  agitatiQn ih the OA -was regarding the
selection of EDDA made as far back as 18.12.92. Thiough
it was a DB matter, it was placed before a Singlé Bench in
.view of the urgency involved as per ‘'the reqguest 6f the
counsel for the applicant. The learned counsel for the
applicant at no point of time duting the admission stage

stated that thisd matter be remitted to a DB if the Single
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Member Bench was not inc;ined to admit it or grant any
interim relief therein.  In any case, the Hon'ble Supreme
Coﬁrt in'a recent judgment'has held that there is ne  na
ihherrent lack of power in a Single Bench to dispose of
any matter which is within the Jjurisdiction of the
'Trlbunal However, in case the learned counsel-for the
appllcant had canvassed that this matter should be put up
before -an ‘appropriate DB for admission purposes, there
could not have been any d1ff1culty in thls regard.
Howevef, the same plea has been take up now. The RA is
allowéd accordingly. _Let the haﬁter be put up before an

appropriate DB for admission afresh. The RA is disposed
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. N.K. VERMA
' MEMBER (A)

of accordingly.
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